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' CALCUTTA BENCH '
.N0000A01021 of 1996
Date of Ordar ¢ 4.10.1996
Present : Haon'ble Wr.justice RcKo.Chatterjee: Vice-Chairman,
Hon'ble Mr.MS.Mkherjess Administrative Member.
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Ms.S.Rays the ld.counsel on record for the applicant
is absents but Nr,S.K.Duﬁta, ld ,counsels produced on har
bghalf a letter written to her by tha 8pplicant stating
that the applicant is no longer interasted to procaed
with the cass. A copy. of the letter written by the 8ppiicant
- ' to. the Dirgctors All Ind ia Institute of Hyg ine and Publi; o
B Healths Calcuttas sﬁating that a Govt, quarters'has\already
" been allotted to him hag also béen‘produced by M.Dutta.
20 In the circumstancass the‘application is disposed of as
not pressed. |

3. The letters produced by Mr.5.K.Outta be kept on the file.

4, No order is passed as to costs,
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(M.S.Mikherjee) (A.K,Cha¥térjee)
Admin istrative Member Vicg=Chairman .
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